
Of 

CENTRAL ADMINISTRATIVE TRIBUNAL 	

0 

CalCUTTA BENCH. 
:b 	 .• 

No. T.A. 10 of 1997 (Co 82()6(j) of 1985) 

Present : 	Bon'ble Dr. B.C.Sa.rma, Member (A) 

Hon'ble MR. D.Purkayastha, Member (J) 

V. S ORABINDRAN 

IS. 

UNION OF INDIA & ORS. 

For applicant : NOne. 
for respondents : NOne. 

Dte of order : 29.10.97. 

ORDER 

This application hs1 been filed by a Constable of 

Central Industrial Security Force raising certain grievances. 

Since the applicant is a meniber of the armed force of te 

Onion, this Tribunal docs not have any jurisdiction to 

adjudicate the dispute. Accordingly, it is ordered this 

petition be returned to the High Court at Calcutta. 
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